
                              Central Administrative Tribunal 
         Principal Bench 

 
OA-3093/2015 

 
New Delhi, this the 15th day of May, 2018 

 
Hon’ble Mr. Uday Kumar Varma, Member (A) 
 
 Sh. R.P. Verma (Postal Pensioner), 
 C/o Sh. R.K. Sharma, 
 R/o K-375, Jahangir Puri, 
 Age 73 years, 
 Delhi-110033.     ... Applicant 

 
(through Sh. G.S. Lobana) 

Versus 
  

1. Union of India through 
Secretary, Department of Posts, 
Dak Bhavan, Sansad Marg, 
New Delhi-110001. 
 

2. Senior Supt. Of Post Offices, 
Agra Postal Division, 
Agra (UP).     ... Respondents 
 
(through Sh. B.L. Wanchoo) 
 

 
    

ORDER (ORAL) 
 
 

 Learned counsel for the applicant makes statement that the relief prayed 

by the applicant in this OA has been satisfactorily fulfilled by the respondents.  

This OA has thus become infructuous and is dismissed as such. 

 

 

          (Uday Kumar Varma)                                                                          
                                           Member (A)     

/ns/ 


